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Statement

rrigation Potential Cerated and Utilised Through Major Medium/Minor Irrigation Schemes
for the Period at the End of 1996-97

(In thousand hectares)*

1. States/UTs Potential Created Potential Utilised
Jo
Major Minor Total  Major Minor Total
& &
Medium Medium
2 3 4 5 6 7 8
A.P. 3047.10 2901.87 5948.97 2883.80 2687.16 5570.96
Ar. Pradesh 0.00 83.42 83.42 0.00 65.54 65.54
Assam 189.57 592.76  789.43  138.17 484.45 622.62
Bihar 2802.50 5108.24 7910.74 232420 4573.70 5897.90
Goa 13.02 20.52 33.54 12.07 17.77 29.84
Gujarat 1350.00 1935.30 3285.30 1200.00 1839.62 3039.62
Haryana 2078.79 1576.77 3655.56 1833.62 1531.62 3365.24
H.P. 10.55 150.38 160.93 5.59 128.42 134.01
J&K 17370  378.68 552.38 147.57 364.64 512.21
0. Karnataka 1666.02 1531.01 3197.03 1471.70 1488.71 2960.41
1. Kerala 513.31 573.12 1086.43 464.31 537.49 1001.80
2. M.P. 2178.30 2657.52 4835.82 1551.30 2422.02 3973.32
3. Maharashtra 2313.00 2619.20 4932.20 1287.70 2341.10 3628.80
4. Manipur 63.00 60.89 123.39 52.00 51.19 103.19
5. Meghalaya 0.00 46.64 46.64 0.00 40.33 40.33
6. Mizoram 0.00 12.71 12.71 0.00 11.20 11.20
7. Nagaland 0.00 67.24 67.24 0.00 57.93 57.93
8. Orissa 1557.75 1357.47 291522 1442.66 1227.05 2669.71
9. Punjab 2512.85 3354.17 5867.02 2452.34 3296.12 5748.46
0 Rajasthan 2285.57 2421.24 4706.81 2086.31 2336.78  4423.09
1. Sikkim 0.00 26.23 26.23 0.00 20.59 20.59
2. Tamil Nadu 154551 2115.22 3660.73 154549 2111.36  3656.85
3. Tripura 2.30 92.58 94.88 2.30 84.03 86.33
4. U.P. 7059.00 23595.0080654.00 6126.00 21923.00 28049.00
5. W. Bengal 1444.08 3217.37 4661.45 1332.52 257690 3909.42

Total-states

32813.02 56495.05 J89308.07 28359.65 52218.72  80578.37

Figures are provisional.
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LECTION OP DEPUTY CHAIRMAN

[R. CHAIRMAN: Now we will take up e motion |("That Dr. (Shrimati) Najma Heptulla be

for election of Deputy Chair-an. There are 20 [chosen as the Deputy Chairman of the
motions for election of eputy Chairperson.

Members who have given notices can ove them one
by one and in each case ie motion will be seconded.

THE LEADER OF THE OPPOSITION
(DR. MANMOHAN SINGH): I beg to
move the following Motion:

Rajya Sabha."

SHRI PRANAB MUKHERIJEE: I sec-
ond the Motion.
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SHRI R. MARGABANDU (Tamilnadu):
I beg to move the following Motion:

"That Dr. (Shrimati) Najma Heptulla be
chosen as the Deputy Chairman of the Rajya
Sabha."

SHRI N. THALAVAI SUNDARAM
(Tamilnadu): Sir, I second the Motion.
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DR. ALLADI P. RAJKUMAR (Andhra
Pradesh): I beg to move the following Motion:—

"That Dr. (Shrimati) Najma Heptulla be
chosen as the Deputy Chairman of the Rajya
Sabha."

SHRI YERRA NARAYANASWAMY
(Andhra Pradesh): Sir, I second the Motion.

SHRI JAYANT KUMAR
MALHOUTRA (Uttar Pradesh): I beg to
move the' following Motion:—

"That Dr. (Shrimati) Najma Heptulla be
chosen as the Deputy Chairman of the Rajya
Sabha."

SHRI
(Gujarat):
Motion:—

"That Dr. (Shrimati) Najma Heptulla be

chosen as the Deputy Chairman of the Rajya
Sabha."

YOGINDER Kr ALAGH
I beg to move the following

[RAJYA SABHA]

Deputy Chairman 232

SHRI PARAG CHALIHA (Assam Sir, |
second the Motion.

SHRI S. R. BOMMAI (Karnataka): beg
to move the following Motion:—
"That Dr. (Shrimati) Najma Heptull be
chosen as the Deputy Chairman ( the Rajya
Sabha."

SHRI DILIP RAY (Orissa): I beg1e
move the following Motion:—

"That Dr. (Shrimati) Najma Heptull be
chosen as the Deputy Chairman the Rajya
Sabha."

MISS SAROJ KHAPARDI
(Maharashtra): Sir, I second the Motioi
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(Maharashtra): Sir, I second the Motioi

SHRI S. VIDUTHALAI VIRUMB
(Tamilnadu): I beg to move the followin
Motion:—

"That Dr. (Shrimati) Najma Heptull be
chosen as the Deputy Chairman c the Rajya
Sabha."

SHRI M. SANKARALINGAM (Tam
Nadu): Sir, I second the Motion.

SHRIMATI SHABANA AZlIv
(Nominated): I beg to move the followir
Motion:—

"That Dr. (Shrimati) Najma Heptuli be

chosen as the Deputy Chairman < the Rajya
Sabha."
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(Nominated): I beg to move the followir
Motion:—

"That Dr. (Shrimati) Najma Heptul be
chosen as the Deputy Chairman < the Rajya
Sabha."
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MR. CHAIRMAN: I shall first put the
Motion moved by Dr. Manmohan Singh July
seconded by Shri Pranab Mukherjee o vote.
The question is:

That Dr. (Shrimati) Najma Heptulla be chosen
as the Deputy Chairman of the Rajya Sabha.

The Motion was adopted

MR. CHAIRMAN: 1 declare that Dr.
Shrimati) Najma Heptulla has been cho-en as
the Deputy Chairman of the Rajya tabha.

Now, Dr. (Shrimati) Najma Heptulla nay
please be conducted to her seat by he Leader
of the House and the Leader of the
Opposition.

Felicitations to Dr. (Shrimati) Najma

ieptulla. Hon. Prime Minister, please.
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DR. MANMOHAN SINGH (Assam): Mr.
Chairman, Sir, I rise to associate myself fully
with the sentiments so eloquently expressed
just now by the hon. Prime Minister.

Dr. Najma Heptulla's unanimous election to
the august position of Deputy Chairman of
Rajya Sabha is a richly deserved tribute to her
vast fund of wisdom, knowledge and
experience. Those of us who have watched
her in guiding the destiny of this House for
many years would bear testimony to the great
skill with which she has handled some of the
most delicate issues which have come up from
time to time in this House.

We are a developing country. We take pride
in being a functioning democracy. The
process of social change has never been
smooth anywhere. There are occasions when
what happens outside the House and the
problems which our country faces, give rise to
a great deal of



